FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SHRI VISHNU
EATABLES (INDIA) LIMITED

PARTICULARS DETAILS

Name of corporate debtor SHRI VISHNU EATABLES (INDIA) LIMITED

—_— o R P LSS e e i

Date of incorporation of corporate debtor 29031996 -
ROC DELHI

Authority under which corporate debtor is
incorporateg /regist¢red

Corporate Identity No. / Limited Liability U15312DL1996PLC077680
Identifi catiogﬁo.of corporate f_iﬁebtoirw

S. Address of the registered office and 812, DMALL, 8TH FLOOR

principal office (if any) ofcorporate debtor L SUBHASH P& ACE,

PITAMPURA, NEW DELHI | 10034

6. Date of closure of Insolvency Resolution 16/01/2024
Process OO R B e S
7. | Liquidation commencement date of 16/01/2024
corporate debtor 'ORDER RECEIVED 01/02/2024

8. | Name and registration number oft}{é’v‘"&"‘IBBI/I’PA-00’3/I}3-N0037?-(,‘01/261 P

insolvency professionalacting as liquidator 2018/ i GH
Address and e-mail of the liquidator, as (iG1/144/C VIKAS PURI, NEAR PVR

CINEMA NEW DELHI 110018

— |PSGURLEENSONI@QGMAILCOM
GG1/144/C VIKAS PURI, NEAR PVR
CINEMA NEW DELHI | 10018

I‘IQUIDA'I‘I()NVISHNU@GMAIL.COM

registered with theBoard
Address and e-mail to be used for
correspondence with theliquidator

Last date for submission of claims BUERARUARY S0~

Notice is hereby given that the National Company Law Tribunal Court II, New Delhi) has ordered
the commencement of liquidation of the SHRI VISHNU EATABLES (INDIA) LIMITED
on 16/01/2024[date of passing of order of liquidation under section 33 of the Code).

The stakeholders of SHR VISHNU EATABLES (INDIA) LIMITED are hereby called upon to submit
their claims with proof on or before 1 5™ February,2024 [the date falling thirty days from the
liquidationcommencement date], to the liquidator at the address mentioned against item No. 10,

The financial creditors shall submit their claims in form D with proof by electronic means
only. All othercreditors may submit the claims with the proof in person, by post or by
electronic means. Form C for OC. For Employees/workman form E. any other in Form G.
Weblink : https://ibbi.gov.in/home/downloads.

Submission of false or misleading proof of claims shall attract penalties.

Name and signature of liquidator : PRABHIJIT SINGH SONI
Date and place: :NEW DELHI THE 157 FEBRUARY, 2024




Submission of false ormisleading proofs of claimshall attract penalties,

Sd/-
Date: 02.02,2024 ; Kailash Chander Jain, Liquidator
Place: New Delhi Regn. No: IBBIIIPA-OO1/IP-P01573/2018-2019/1 2407

FORM B
LiC ANNOUN.CEMENT

PUB
(Regulation 12 of the Insolvency ang Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHRI VISHNU EATABLES (INDIA) LIMITED

SI. No. PARTICULARS
Name of Corporate Debtor

| Date of Incorporation of Corporate Debtor

Authority under which Corporate Debtor is
lncorporated/Registsred
Corporate Identity Number of Corporate
Debtor

U153 2DL1996PL0077680

LOOR NETAJ| SUBHASH
. NEW DELH - 110034

Name of Borrower/
Mortgagor/Guarantor

Address of the Regi;t:red Office and

Principal Office (if any) of Corporate Debtor
Date of closure of Insolvency
Resolution Progess
" “Liquidation commencement date of ]
Corporate Debtor

Name and Registration number of the
Insolvency professional acting as Liquidator

Address and E-majl of the liquidator,
as registered with the Boarq

812, D MALL, 8TH F
PALACE, PITAMPUI

16/01/2024

16/01/2024
ORDER RECEIVED 01/02/2024

IBBI/IPA-003/|P-N00377-001/2017-2018/10143

GG1/144/C VIKAS PURI, NEAR PVR CINEMA,
NEW DELH - 110018

psgurleensonl@gma".com

GG1/144/C VIKaS PURI, NEAR PVR CINEMA,
NEW DELH| 110018

llquIdaﬁonvishnu@gmaﬂ.com
15" February, 2024
Notice is hereby given that the National Company Law Tribunal Col

has ordered the commencement of liquidation of the SHRI vis
(INDIA) LIMITED on16/01/2024 [date i
Code.

Borrower- M/s CPS College Etora Khasra No. rigage of part and parce

Khata No, 26, Mauza Et Part of Gata No, 494,
, Directo Mr.] Property in the name of Mis CP § ¢
i gh, f Road, North: K. No, 494, South; K,

1l Mauza Himayunpur, Nagla Mot f
in the name of Mr. Omvir Singh,
West: Rasta 16F¢ Wi

Satya Prakash
Last Date and Time for

Dateof E-
Bidders are advised to visit the website (www.msrcecommerce.com) of ou
Assistance Please call MSTC HELPDESK No. 033-22901004 and other h
with MSTC Ltq, Please contact ibapiop@mstcecommeroe.com and for E)
and photograph of the Property and auction terms and conditions please y
line number “18001025026' ang 01141106131"
Bidd roperty ID Number mentioneg above while seargl
Place: Firozabad :

Address and 6-mail to be used for
comespondence with the Liquidator

| 1] Tast date for submission of Claims

VISHNU EATABLES (INDIA) LIMITED are here by calleq
upon to submit their claims_ with proof on or before 15" February,

ding proof of claims shall attract Penaities.

‘| Name and signature of liquidator : PRABHUIT SINGH SON|
Dateand place: 3 NEWDELHITHE 1STFEBRUARY, 2024

Sale

E-Auction Sale Notice for Sale 0

Financial Assets and Enforceme

Security Interest (Enforoement) |

otice is hereby given to the EUU

the below described immovable p

Date & time ; ‘Poss? sirghod

ofe-Auction
02.02.2024

at10:30am

Bormwer{s) and Guarantor(s). Th
Propertyl/ies is fumnishing below,
Last Date anqd Time for suf
Name of the Borrower/
Mortgagor/
Guarantor & Address.
New Agra Branch (Address:
Mrs. Sarla Devi W/o Pawan Kuyp
"~ |Jain Address-1. 30/52, Kumi
i n Mandir, Chhlpi_tg
~2. H. No. 47 Khu
Resldency, Semri, Deori Ro:
Agra, Alok Jain Slo Pawan Kur
Jain, Address.1. 30/52, Kum!

[

12191 (F1, F2 & R1), 12457 (F1, F2 & R1), 12572 (F1), 12918 (F1), 14041
(R1),14316 (F1), 14507 (F1,F2&R1), 15035 (F1 g R1), 15657 (F1), 19335
(F1),20914 (1), 20046 (F1),20958 (F1), 22429 (F1).22463 (F1), 22482 (F1)

05.02.2024 22168 (F1), 20473 (F1), 20409 (F1, 14731 (F1), 20473 (R1), 22950 (F1),

at10:30am | 15060 (F1), 12066 (F1), 12428 (F1), 14731 (R1). 22168 (F2), 15060 (R ),
22986 (F1), 13430 (F2), 2 :

06.02.2024 12005 (F1), 12038 (F1),12148 (R1), 12481 (F1, F2&R1), 14714(F1), 22421
at10:30 am (F1,F2&R1),22438(F1)
01 LVPH (24 tonnes) i is i i

07.02.2024 | 12236/12235 12284/12283, 12425/12425, 12432/12431, 12442/12441
A10:30 am | 12445/12446, 12488/124g7 14033/14034, 22412/20411 22420/2241g,

22428/95457 5o, DOIAAAnA
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FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHRI VISHNU EATABLES (INDIA) LIMITED

o PAR AR D
1. | Name of Corporate Debtor SHRI VISHNU EATABLES (INDIA) LIMITED
2. | Date of Inct;rboralion of Corporate Debtor | 29/03/1996
3. | Authority under which Corporate Deblor is | ROC DELHI o
Incorporated/Registered s
4. gomorate Identity Number of Corporate U15312DL1996PLCO77680 _{
ebtor

812, D MALL, 8TH FLOOR NETAJI SUBHASH
PALACE, PITAMPURA, NEW DELHI - 110034

5. | Address of the Registered Office and
Principal Office (if any) of Corporate Debtor

6. | Date of closure of Insolvency 16/01/2024
Resolution Process
7. | Liquidation commencement date of 16/01/2024

| Corporate Debtor ORDER RECEIVED 01/02/2024

8. | Name and Registration number of the

Insolvency professional acting as Liquidator 1BBI/IPA-003/1P-N00377-C01/2017-2018/10143

9. | Address and E-mail of the liquidator,

GG1/144/C VIKAS PURI, NEAR PVR CINEMA,
as registered with the Board

NEW DELHI - 110018
psgurleensoni@gmail.com

10.| Address and e-mail to be used for

GG1/144/C VIKAS PURI, NEAR PVR CINEMA,
correspondence with the Liquidator

NEW DELHI 110018
liquidationvishnu@gmail.com

11 | Last date for submission of Claims 15" February, 2024

Notice is hereby given that the National Company Law Tribunal Court II, New Delhi)
has ordered the commencement of liquidation of the SHRI VISHNU EATABLES
(INDIA) LIMITED on 16/01/2024 [date of passing of order of liquidation under section
33 ofthe Code].

The stakeholders of SHRI VISHNU EATABLES (INDIA) LIMITED are here by called
upon to submit their claims with proof on or before 15" February, 2024 [the date
falling thirty days from the liquidation commencement date], to the liquidator at the
address mentioned againstitem No.10.

The financial creditors shall submit their claims in form D with proof by electronic
means only. All other creditors may submit the claims with the proof in person, by
post or by electronic means. Form C for OC . For Employees/workman form E.
any otherin Form G. Web link : https://ibbi.gov.in/lhome/downloads.

Submission of false or misleading proof of claims shall attract penalties.
Name and signature of liquidator . PRABHJIT SINGH SONI

Date and place: : NEWDELHITHE 1STFEBRUARY, 2024

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or

otherwise actina on an adverticement in anv mannar
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